
Income -Tax Rules,1962 (Part-D):- 

 

 

Div. (2) Income Computation And Disclosure Standards; 

Div. (3) Income - Tax ( Appellate Tribunal) Rules,1963; 

Div. (4) Commodities Transaction Tax Rules, 2013; 

Div.(5) Securities Transaction Tax Rules,2004; 

Div.(6) Equalisation Levy Rules,2016; 

Div.(7)  Prohibition Of Benami Property Transactions Rules,2016; 

 Div.(8) Income Tax Settlement Commission ( Procedure) Rules,1997; 

Div.(9) Capital Gains Accounts Scheme,1988; 

Div.(10)  Income  - Tax (Dispute Resolution Panel) Rules, 2009; 

Div.(11) Authority for Advance Rulings (Procedure) Rules, 1996; 

Div.(12) Reverse Mortgage Scheme, 2008; 






































































































































































































































































































































































































































